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State wise number of Displaced
Persong in the Country

4525. SHRI CHHABIRAM ARGAL:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) the statewise number of dis-
placed persons in the country at
present; and

(b) the statewise number of fami-
lies who have been provided with
houses and those with housing plots
as on the 21st November, 19777

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI RAM KIN-
KAR): (a) and (b). The informa-
tion is being collected and will be
laid on the Table of the Sabha.
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Appointment of Engineering Graduates
in CPWD

4527. SHRI RAMANAND TIWA-
RY: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whether in CPWD, Engineering
Graduates have neither been recruit-
ed through UPSC under rule 3(a) nor
appointed under rule 3(b) to the post
of Asstt. Engineer Class II since 1972
whereas about 600 diploma holder
have been promoted to man these
posts of Asstt. Engineers;

(b) if so, what is the impact on
efficiency, smooth functioning of the
department with the stoppage of in-
take of engineering Graduates which
was to the extent of 75 per cent upto
_ 1?71:

(c) what js the minimum percentage
of Engineering Graduates at Asstt.
Engineer’s level for smooth function-
ing of the department;

(d) what is the intake percentage
of Engineering Graduates at A.Es.
level after 1871: and

(e) whkat steps do the Government
inlend to take to maintain an ade-
quate intake of Engineering Graduates
at A.E; level?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) : (a) Government suspend-
ed direct recruitment under Rule 3(a)
for seven years from 1872. As for re-
cruitment under Rule 3(b), this was
not being done even before 1972.
Since 1972, 541 ©posts of Assistant
Engineers have been filled up, on an
ad hoc basis.

(b) and (c). Upto 1871, recruitment
was made according to a guota which
provided for filling 75 per cent of the
vacancies of Assistant Engineers by
graduates. Because of a Court deci-
sion, the quota became invalid. How-
ever, even when the quota was in
operation the actual availability of
graduates in the cadre ranged bet-
ween 50 to 60 per cent. Now, it has
come down to 40 per cent. This has
not affected the efficiency and smooth
functioning of the department. No





